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Review Petition No. 	 By pplicant/ . 

In 

0. A. /TST; .N0. 

Judgment/Of&dated:  

Corarn: 
T 	

, 

Per : 	 •• 

0.A./T.A/ST..No. 	 was decided by the Bench consiting 

of the Hon'ble 

Hon' ble 
 

on 	 Plag'A'). Against that Judgment/Order, the 

Øplicant/respondèzts has filed Review Petition 
It 

 

A copy of Judgment/Order despatched on  

and received by applicant/respondents on 	Ii1 

Review Petition has been filed on 	 • So -itis ---in 

time /so there is delay in filing Review Petition is by  

days. 

As per rule 49 of the Central Administrative Tribunal 

Practices Rules 93, the Review Petition is submitted for orders 

by circulation, R.c.ule 1 (1)/r(ootifa0orundeji 1ó3. 

appendex IV. 

two 

Date : 	/ '' f - Deputy Registrar. 
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